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Appendix-X 
Referred on Page No. 35 

 

HARYANA GOVERNMENT 

WILD LIFE PRESERVATION DEPARTMENT 

 

Notification 

 

The 28
th

 November, 1986 

 

No. S.O. 96/C.A. 53/72/S. 18/96 dated 28.11.1986– In exercise of the powers conferred section 18  of the 

Wild Life (Protection) Act, 1972 (Parliament Act 53 of 1972), the Governor of Haryana hereby declares the areas specified 

below of Chhilchhile lake as Sanctuary for the purpose of protecting, propagating, developing wild life and its environment 

:- 

 

Specifications 
 

 

District Tehsil Village & Had 

Best No. 

Rect. No. Area (in 

Acres) 

Boundary 

Kurukshetra Kaithal Sarsa, 17 202 571 Kanal, 

12 Marla 

Easts:- Agriculture land of village 

Bhensi Majri 

West:- Agriculture land of village 

Panchyat an gine etc. 

North:- Agriculture land of village 

Sh. Phool Singh, Sh. Mehar Singh, 

Sh. Kartar Singh, Sh. Shiv Charan. 

South:- Agriculture land of village 

Sh. Lal Singh, Sh. Chand etc. 

 

 

     

           

K.R. PUNIA 

 

                     

 Commissioner & Secretary to Govt. 

         Wildlife Preservation Department 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 


